HIGH COURT OF MANIPUR
AT IMPHAL
OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF CASES IN THE HIGH

COURT AND DISTRICT & SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF
MARCH, 2026

HIGH COURT OF MANIPUR

Opening Balance

Institution during the

Disposal during the month

Closing balance at the end

Category month of the month
Main | Misc. | Total | Main | Misc. | Total | Main | Misc. | Total | Main | Misc. | Total
Civil 3409 | 1665 | 5074 84 111 195 75 84 159 3418 | 1692 | 5110
Criminal | 624 267 891 22 12 34 16 8 24 630 271 901
Total 4033 | 1932 | 5965 106 123 229 91 92 183 4048 | 1963 | 6011
Disposal of cases which | Pendency of cases which | Disposal of cases which O
are more than 10 years
are 5to 10 years old are 5to10yearsoldat | are more than 10 years dd st the end of the
Category during the month the end of the month old during the month S
Main | Misc. | Total [ Main | Misc. | Total | Main | Misc. | Total | Main | Misc. | Total
Civil 13 02 15 622 153 775 0 0 0 69 9 78
Criminal 1 0 l; 100 12 112 0 0 0 29 3 32
Total 14 2 16 722 165 887 0 0 0 98 12 110
DISTRICT & SUBORDINATE COURTS OF MANIPUR
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Bpehing Balance Institution during the DIl irine the month Closing balance at the en
Category month of the month
Main | Misc. | Total | Main | Misc. | Total | Main | Misc. | Total | Main | Misc. | Total
Civil 4992 | 3842 | 8834 166 506 672 161 509 670 | 4997 | 3839 | 8836
Criminal | 3135 | 1470 | 4605 73 891 964 63 874 937 3145 | 1487 | 4632
Total 8127 | 5312 | 13439 | 239 1397 | 1636 224 1383 | 1607 | 8142 | 5326 | 13468
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Disposal of cases which | Pendency of cases which | Disposal of cases which P:r: ;:z :rf‘::s; : “::;
are 5to 10 years old are 5to10yearsoldat | are more than 10years et thcend ofythe
Category during the month the end of the month old during the month T
Main | Misc. | Total | Main | Misc. | Total | Main | Misc. [ Total | Main | Misc. | Total
Civil 17 7 24 1163 489 1652 3 1 4 389 133 522
Criminal 10 1 11 675 88 763 5 0 5 186 26 212
Total 27 8 35 1838 577 2415 8 1 9 575 159 734
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